CENTRAL ADMINISTRATIVE TRIBUNAL
; BANGRLORE  BENCH

Second floor,

Commercial Complex,
Indiranagar,

‘ T Bangalore-560038,
Contempt Petition No.34 of 1993 in Dateds

APPLICATION no(s) 140 of 1993, 150C71993

APPLICRNTS:K,subrahmanyam v/8.RESPONDENTS Sri.S.Rajaram Accountant
GenefaI{;ZEg;Kﬁtnat-ka,B lore & Other,
- TO, - A |

1.

8ri.K,Subrahmenyem,S/o0.Late Sri,8.V.Krishnamurthy,
Supervisor,Accountent General's Office, No,158,
Sixth Cross,Black-2, Jayanagar,Bangalore-560 011,
2. Sri.8.Rajeram,Accountant General(A&E),Karnataka,
| No.1,Residency Park Road,Bangalore-560 001,

Subj=ct:~ Forwarding of copies of the Order

> 0 passed by
the Centralvﬂdministrative Tribunal,Bangeslorse,

Please find enclosed herewith a copy of the
ORDER/STAY/INTERIM ORDER, passed-by this Tribunal in the.

above said application(s) on 11-10-1993,
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In the Central Administrative Tribunal
Bangalore Bench
Bangalore

ORDER SHEET

cP(Civ) Application No..attl ..... of 1993
Applicant in DA No,140/93 _ Respondent
K.Subrahmanyam The AG(A%E), B'lore & anr
Advocate for Applicant Advocate for Respondent
IN Person
Date Office Notes o ‘ Orders of Tribunal
_ VR (MA) ANV (MJ)
& : 11.10.93

Heard the applicant in person.
\le, hereby, direct the alleged con-
temptners i.e. the resrondents, hav-
ing regard to the represen ation made
by the applicant and the interim
reply of the respondents in memo
dated 14,9.93 that the matter should

be tinmalised within tuo months ftrom

the date of receipt of a copy cof this
crder,

Accordingly this C.F. disposed

of ', on the ground that at this stage
. . w\

v
. there is no contemptlby the respon-
dents, e

~
-—

“"’"”””‘"_Wp’//NOT
MEMBER (A)

g et

TROE COPY o
A TE

sEoqo CRAGEY
L RAL ADMiTSTRATIVE VRIS
ADBITIOF L BERCH
BAKGALGRE



